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Measures Taken In Avoidance Of Damage (Sue and Labour):-   

 

The insurer will pay costs incurred by the insured in taking reasonable but exceptional 

measures to avoid or mitigate impending Damage insured provided that 

i) The impending Damage does not stem from any reasonably foreseeable cause 

and that damage would be the natural outcome to be expected in the absence 

of such measures. 

ii) The insurer is satisfied that Damage has been avoided or reduced in 

consequence of the measures taken. 

iii) The terms exclusions and conditions of this extension shall apply as if loss or 

Damage had occurred. 


